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State Number of trains

Jharkhand 222

Odisha 244

West Bengal 284

Madhya Pradesh 129

Chhattisgarh 95

Assam 103

Rajasthan 55

Manipur 22

Other States 114

TOTAL 4621

Privatisation of Railways

771. SHRI M. SHANMUGAM:
SHRI K. R. SURESH REDDY:

Will the Minister of RAILWAYS be pleased to state:

(a) whether Government decided to privatise Railways in the coming years;

(b) if so, how many trains in how many pair of routes will be given to private
players, the details thereof;

(c) whether private companies can procure train and locomotives from any
source and if so, the fate of the existing production units like coach factories, etc.;

(d) whether the decision to privatize Railways was discussed with the
stakeholders including trade unions;

(e) if not, the reasons therefor; and

(f) whether Railways would have control over fixing of fare, if not who would
regulate, the details thereof?

THE MINISTER OF RAILWAYS (SHRI PIYUSH GOYAL): (a) to (f) No, Sir. There
is no proposal to privatise the Indian Railways (IR). However, it is estimated that Indian
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Railways would need capital investment of `50 lakh crores up to the year 2030 for

network expansion and capacity augmentation, rolling stock induction and other
modernization works to enable better delivery of passenger and freight services and to
improve its modal share in transport. To bridge the gap in Capital Funding and bring
in modern technology and efficiencies, it is planned to use Public Private Partnership
(PPP) model in few initiatives including induction of modern rakes to run passenger
trains on select routes with an objective to provide improved service delivery to
passengers. However, the work of train operations and safety certification will continue
to be with Indian Railways in all such cases.

Accordingly, it has been decided to operate additional passenger trains over
approximately 100 origin-destination pairs (divided into 12 clusters), through PPP, on
Design, Build, Finance and Operate (the 'DBFO") basis. The private investors are
required to invest in modern rolling stock, maintenance depot, etc. The operation of the
existing services of Indian Railways is not going to be affected. This aspect has been
informed to Railway Federations.

The Concessionaire/investor shall be free to procure trains and locomotives
including through ownership or leasing from a source of its choice, including Indian
manufacturers, provided such trains and locomotives are compatible with specification
and standard specified in Concession Agreement.

The scheme entitles the Concessionaire/ investor to levy and collect fare from the
users, as determined by market, in consideration of the investment and services provided,
and also allows them to raise other revenues in terms of the Concession Agreement.

Upgradation and modernization of Ayodhya railway station

772. DR. ANIL AGRAWAL: Will the Minister of RAILWAYS be pleased to state:

(a) whether there is any proposal with Railways for upgradation and
modernization of Ayodhya railway station in Uttar Pradesh for the devotees visiting Sri
Ram Mandir;

(b) if so, the details thereof;

(c) the funds earmarked for the upgradation and modernization of the Ayodhya

railway station; and

(d) by when the work would start and by when it would be completed?


